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O M L N I ~ N  LEGISLATUREJ, 

or General on the 5th January 1048 

ces (Emergency Duties) Act, 1947. 

end the Armed Forces (Emerge 
Duties) Act, 1947 of 1947), for hhe purposes hereinafter appearin 

Act may be called the Armed Forcee (Emerg 

of 1947.-In saction 1 of the 
reinafter referred to as the ria 
tion (2) shall be orrittcd. - 


